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/ 	• / 	 ORDER 
I 	 CHETTUR SANKARAN NAIR(J) ,VICE CHAIRMAN 

Applicants claim, benefits granted to the 

applicants in O.A.434/89 and C.A.609/89. A fact adjudi.. 

cation must precede a decision. The competent authority 

must make a fact adjudication and ascertain whether 

applicants are similarly situated as the applicants 

in the two cases aforementioned, or whether there are 

any points of difference. 

If the applicants are similarly sithated, 

reliefs granted to the applicants in O.As 434/89 and 

609/89 will be granted to aiplicant8 herein. A deter-

mination wilibe made by the competent authority within 

four months from today. Applicants will furnish details 

of their sery 	to the comtent aLFrity withi* 

15 days from today, failing which this order will stand 

recalled and the O.A. will stand diissed. We alert 

respondents to adhere to the time schedule. 

• Applica.on is allowed with the aforesaid 

directions. No costs. 

Dated 11th March, 1994. 

S. KASIPANDIAN 	• CHETTUR SANKARAN NAIR(J) 
At4INIS1?RATIVE MEMBER 	 VICE CHAIR4 AN 
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CENTRAL AINISrRT IVE TRIBUNAL 
ERNAI<IJLAM BENCH 

O.A.No.401 of 1994 - 

Fr.ay this the 11th day of March, 1994 

COPAN 

Hon'ble Mr.Justjce Chettur Sankaran Nair, Vice Chairman 

Hon'ble Mr.S.KasiparxUan, Administrative Member 

2.. N.K.Chandran, Unskilled Labourer 
INSDonacharya,Cochin., 

G.Ganeshan 	-do.. 

P.T.Saj 

• 	4. P.Dnodran 	-do.. 
5 9  P.Govindan, Unskilled Labourer 

Base Victualling Yard,Cochjn.4., 

N.T.Chinnappan, Safaiwala, 2N5 Dronacharya 
Cochin-1 

IçA.Raghuvaran 	-do.. 
S. V.I<ochikka 	 -do.. 
9. N.MLeela 	 -do. 

• 	-do.. 
2.1 • K. 1(rj shnari 	 -do.. 
12.P.Kaljdasan 	 -do.. 

Unskilled Labourer 

• 	 13.N.A.Purushan 	 -do.. 
14.K.A.JOeph 	 -do.. - 

15.C.IcShanavaschand, Unskilled. Labourer 
• 	Base Victualling Yard 

Cochin. 

16.K.P.Radhakrisbne Menon, Unskilled Labourer 
1N8 Vendurathy,Cochin,4, 

17.A.K.Vikramari, Safaiwala, INS Dronacharys 
• 	 Cochin. 

18.K.A.Phaias 	 -do.. 
19. K. A. Saraswathj 	 -do.. 
2Q.V.L.3aby 	 -(20- 	 ...Applicants 21.C.N.cocnappan 	 -ao.. 
(By Advocate Mr.T.A.Rajan) 

V. 

Union of India represented by 
Secretary, Ministry of Defence 
New Delhi., 
The Flag Of ficeZ Commanding..in..Chief 
Headquarters, Southern Naval Cozmand, 
Cochin.4. 
Chief Staff Officer (Personnel & 
Administration), Hedquarters, Southern 
Naval conmand, Cochin..4, 	 ....Respondents 

• 	- 


